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THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHR!

H. M. PATEL): (a) A sum of Rs. 8.5

crdtes has so far been released to the
Government of Assam jfor building
the capital at Dispur.

(b) An outlay of Rs. 11.80 crores
had been approved for Assam for
their Hil] Areas Plan in 1876-77. The
State Government was entitled to a
Central assistance of Rs. 5 crores only
towards the financing of this outlay.
Releases of Central assistance ¢o the
various States are made on the basis
of progress of expenditure during the
year. Accordingly, Rs. 6 crores were
released to the State Government of
Assam as envisaged in the scheme of
financing. -

(¢) The Annual Plan for 1976-77
for Hill Areas of Assam included com-
posite project for prevention of jhum
cultivation and other programmes for
development of agriculture, irrigation,
power, medfum industries, village and
small scale industries, roads and go-
cial sérvices. Government of Assam
had reported towards the end of the
year that anticipated expenditure upto
81-3-77 was likely to be Rs. 11.30
crores, which entitled them to receive
the "Central Govi's assistance of Rs. §
crores for their Hill Areas Plan.
Pigures of actual expenditure will be
availableé only after some time,

(d) There is no proposal under
Govt.’s consideration for conducting a
apecial audit.

Import of Eugines “Ford Exira” 3
Cylinders

2362, SHRI SATISH AGARWAL:
Will the Minister of COMMERCE
AND CIVIL, SUPPLIES AND CO-
OPERATION be pleased to state;

(a) whether the engines “Ford
Extra” 3 cylinders fitted in the Maruti
road rollers were imported without
fmport licence; ang

(b) it s0, the action Government
‘propose to take against the company?
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THE MINISTER OF COMMERCE
AND CIVIL, SUPPLIEg AND CO-
OPERATION (SHRI MOHAN DHA-.
RIA): (a) No import licence has been
issued to any Maruti concern for im-
port of “Ford Extra” 3 cylinder en- -
gines, According to the information
turnished by the Ministry of Fine
ance (Department of Revenue and
Banking) there has been no such
case of import without import licence.

(b) Does not arise.
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Overdrafts by States

2384, SHRI N. SREEKANTAN
NAIR: Will the Minister of FINANCE
ANDP REVENUE AND BANKING be
pléased to state the overdrafts drawn
by the various State Governménts
from the Reservé Bank of India dur-
ing each of the Jast three years, year-
wige?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(HRI H. M. PATEL): The over-
drafts of fhe State Cioyernments on
the Reserve Bank of India zquct
thelr daily cash polhlon and vary
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the financial yébrs 1974:75 10¥8-96
and 1876-77 are indicated below:

(Rs. crores)
3rst March, 1975 271 27
31st March, 1976 326 84
318t March, 1977 351 88
Malpracticeg in the Distribution of

Viscose Filament Yarn

2865. SHRI K. RAMAMURTHY:
Wiil the Minister of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether Government have re-
ceived any memorandum about the
malpractices mm the distribution of
viscase filament yarn by the Tamil
Nadu Regional Committee of Spinnars
anq Weavers; and

(b) if so, the action taken against
the Tamil Nadu Regional Commitiee
of Spinngrs and Weavers?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) Yes, Sir. In the past there
have been a few complaints about
malpractices in the distribution of
viscose filament yarn by the Tamil
Nadu Regional Committee of Spinners
and Weavers. ' ,

(b) The Tamil Nadu Regional
Committee of Spinners and Weavers
which was dormant for thé past twa.
years will no more be incharge of dis-
tribution of yarn. In the new agree-
ment uhder discussién betweeri spin-
Ners and weavars for the period 1-4-
77 onwards, it is proposed to allocate
vistosé fllament Yarnto the handloom
weavers in Tamil Nedu, as per¢he yr;,
rangement to be worked out by the
cr o copraltaion with. the. Digstpr
er in tion with the.D!
of Hahdlooins, Tamil Nadu, "'





